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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

D. I. STEELS PRIVATE LIMITED OPERATING IN TRADING OF
IRON & STEELS AT MUMBAI, MAHARASHTRA

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
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Name of the corporate debtor along with PAN &
CIN/LLP No.

D. 1. Steels Private Limited
CIN: U27100MH2005PTC 153442
PAN: AACCD1779Q

[N

Address of the registered office

Unit 10A Nanddeep Ind Estate, Kondivita
Lane, Andheri Kurla Road, Andheri East,
Mumbai, Maharashtra, India, 400069

URLof website

©

NotAvailable

IS

Details of place where majority of fixed assets
are located

No Fixed Assets Available

o

Installed capacity of main products/ services

NotAvailable

o

Quantity and value of main products/ services
sold inlastfinancial year

Productsold of Rs. 1,58,35,47,000/-
Quantity of Product Sold: notavailable

~

Number of employees/ workmen

No employees/workmen present

@

Further details including last available financial
statements (with schedules) of two years, lists
of creditors are available at URL:

Email request to be sent to:
cirpdisteel@gmail.com

©

Eligibility for { under section
25(2)(h) of the Codeis available at URL:

Email request to be sent to:
cirpdisteel@gmail.com

=)

Last date for receipt of expression of interest

01stApril 2025

Date of issue of provisional list of prospective
resolution applicants

03rdApril 2025

o

Last date for submission of objections to
provisional list

08thApril 2025

@

Date of issue of final list of prospective
resolution applicants

13th April 2025

=

Date of issue of information memorandum,
evaluation matrix and request for resolution
|plans to prospective resolution applicants

18th April 2025

o

Last date for submission of resolution plans

13th May 2025

16 |Process email id to submit Expression of!
Interest

cirpdisteel@gmail.com

Date :17 March 2025
Place: Mumbai

105, Lotus Business Park, Ram Baug Lane, Off S.V. Road,

Sdi}

Mr. Anish Gupta

Resolution Professional|

In the matter of D. |. Steels Private Limited
IBBI/IPA-002/IP-N00285/2017-18/10843

Malad (West), Mumbai 64,




